
CENTRAL AOniNlSTRATIUE TRIBUNAL

PRINCIPAL BENCH

OA NO.296/20011

NEU DELHI, THIS THE BTH DAY OF FEBRUARY, 2001,

HON'BLE nR.JUSTICE ASHOK AGARUAL, CHAIRWAN
HON'BLE MR.S .A .T .RIZUI,: nEnBER(A)

Shri P .T .Sunami
S/o Shri Tulsidass Sunami
R/o D-4/69 Wishisht Park
Pankha Road
Neu Delhi, Applicant

(BY ADVOCATE SHRI S.K, SAUHNEY)

MS

Union of India through
General Flanager
Northern Railuay
Baroda House

Neu Delhi,

Divisional Railuay Manager
Northern Railuay
DRM Office, Chelmsford vRoad
NeuDelhi, Respondents

ORDER (ORAL)

JUSTICE ASHOK AGARUAL:

On application made by Shri S,K, Sauhney, the

learned advocate appearing on behalf of the applicant,

I

liberty is granted to uithdrau the OA, The OA is disposed

of as uithdraun.

(S,A ,T,RIZUI)
member(a)

(ASHOK AGARUAL)
CHAIRI%I


